
the current ftriancial year. There are 
a number of schools in the Almara 
city civil area which is contiguous to 
the Cantonment area, and . the resi-
dents of Cantonment area take advan-
tage of these schools. 

Garden Reaeh Workshop 

10'78 J Shri Pottekkatt: . L Shri A. V. Raghavan: 

Will the Minister of Defence be 
pleased to state: 

(a) whether the scheme for the ex-
pansion and modernisation of the faci-
lities at the Garden Reach Workshops 
has been completed; and 

(b) the progress made in building 
medium sized ships for coastal trade? 

The Minister of Defence Produc-
tiOB in the Ministry of Defence (Shrt 
A. M. Thomas): (a) and (bY. A 
scheme is under consideration to aug-
ment the shipbuilding capacity of the 
Garden Reach Workshops Ltd. which 
involves the construction of additional 
Dry Docks, Wet Basin and necessary 
Workshops, as well as installation of 
necessary Cranage with the associated 
facilities. The scheme is being exa-
mined in the general context of the 
expansion of the shipbuilding capa-
city in the country during the 4th 
Five Year Plan period. If the scheme 
is accepted, on its completion it would 
be possible to undertake the construc-
tion of medium Coastal vessels of 3500 
DWT and also of vessels of higher ton-
nage. 

Ex-Servicemea 

1079 J Shri A. V. Raghavan: 
. L Shri Pottekkatt: 

Will the Minister of DefeBce be 
pleased to state: 

(a) whether toile study group ap-
pointed to examine the question of 
employment of able bodied and dis-
abled ex-servicemen has submitted its 
report; 

Written Am'!Ders 

(b) if so, ftndinl thereof; and 

(c) the action taken on the repOrt! 

The Deputy MinJster .. the Mmt.-
try of Defeace (Dr. D. S. Baja): (a, 
Yes, Sir. 

(b) and (c). The finrliIlgs of the 
Study Graup and the action taken 
thereon is shown in the Statem.ent 
attached. Laid on toile Table of the 
House. [Placed in Library. See No. 
LT-3562/64] . 
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EagineeriBg Stores Depot, Avadi 

J Shrl Manoharan: 
1081. L Shri Kapur Singh: 
Will the MiItister of Defence be 

pleased to state: 

(a) whether it is a fact that the 
Engineering Stores Depot, Avadi is 
being or has been closed down; 
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(b) if so. why; and 

(c) the number of people rendered 
unemployed as a reslIlt of the closure? 

The Minister of DefelICe (Shrl Y. B. 
-Cbavan): (a) No. 

(b) and (c). Do not arise. 

lz.o0 hrs. 

RE. MOTION FOR ADJOURNMENT 
(QUERY) 

Shri Hem Barua (Gauhati): Before 
yOU proceed to the next item. may I 
make a humble submission regarding 
the adjournment motion that I sub-
mitted? It is a very dangerous 
matter, Sir. The pro-Pakistani Kash-
mir Plebiscite Front has started demo-
titrations in the State of Jammu and 
Kashmir and they have hoisted a green 
flag. 

Mr. Speaker: I will request Shri 
He'll Barua that he should not just 
stand up like this and raise it. 

Shri Hem Barua: I would like the 
Home Minister to make a statement 
on that. 

Mr. Speaker: That would be a diffe-
rent thing, but it should not be raised 
in this manner. I certainly think like 
that. 

Sbri Hem Barna: And that flag is 
akin to the Pakistani flag, Sir, with a 
crescent moon and a star .... 

Mr. Speaker: Will he stop there? 
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CALLING ATTENTION TO MATTERS 
OF URGENT PUBLIC IMPORTANCE 

(i) NON-RENEWAL OF RESIDENCE VISITS 
TO INDIANS m CEYLON 

8bri Ranga (Chittoor): Sir, I call 
the attention of the Minister of Exter-
nal Affairs to the following matter of 
urgent public importance and I request 
that he may make a statement thereon: 

Reported decision of the Gov-
ernment of Ceylon not to renew 
existing residence visas issued to 
Indians for stay in Ceylon. 

8hri Hari Vishnu Kamath (Hash an-
gabad): The Government of Ceylon 
is finished now. There is no Govern-
ment there. 

The Deputy MinJstcr in the Minis-
try of External Allairs (Shri Dinesh 
SlDch) : The Government of India 




